IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :26-12-2025

Date : 26.12.2025

) BLAPL- BISWARANJAN
788/202526.12.2025 Dol 1o Order Dtd. 2025-12-24
X ABLAPL- TUKUNA KUMAR
789/2025 26.12.2025 [ c Order Dtd. 2025-12-22 BATL-2
X BLAPL- TUKUNA KUMAR
790/2025 26.12.2025  [DyAeL o [IUE c Order Dtd. 2025-12-23
X ABLAPL- TUKUNA KUMAR
791/2025 26.12.2025  PRAMLS PORNE Order Dtd. 2025-12-23 BATL-2
792/2025 (26.12.2025 |CCAPLT SARAT DASH Order Dtd. 2025-12-24
) The 13649/2025 :
793/2025 26.12.2025 |CLAPLT SARAT DASH Order Dtd. 2025-12-24
) s 13621/2025 raer :
| BLAPL- COURT
794/202526.12.2025 D777 IDILLIP SAMAL FoUR order pd. 2025-12-24
) BLAPL- COURT
y795/20251(26.12.2025 13624/2025 DILLIP SAMAL NO. 3 Order Dtd. 2025-12-24 BATL-1
X ABLAPL- COURT
796/2025 26.12.2025  MPUATIC  saraT pasH FOURT lorder Drd. 2025-12-23
X ABLAPL- COURT
797/2025 26.12.2025  MPLAR  lsarat pasH FOURT lorder Drd. 2025-12-23
X ABLAPL- COURT
y798/20251(26.12.2025 SARAT DASH NO. Order Dtd. 2025-12-19 BAIL-2
14236/2025 =
COURT
799/2025 [26.12.2025  |[PPLAPLT  leaRaT pasH NO. |Order Dtd. 2025-12-23
14579/2025 0
, ABLAPL- COURT
800/2025(26.12.2025 SARAT DASH NO. |Order Dtd. 2025-12-22 BATL-2
14444/2025 0
N COURT
801/2025 26.12.2025 D057 ISARAT DASH TS. Order Dtd. 2025-12-23
COURT
) WP (C) - WRIT
802/202526.12.2025 /(007 ISARAT DASH Tg. Order Dtd. 2025-12-23 N NCH.
COURT
) ABLAPL-
803/2025 26.12.2025  MPRUATIC  sarat pasH NO. |Order Dtd. 2026-12-24
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WRIT
| WP (C) - TARINI COURT BRANCH
804/20251(26.12.2025 33433/2025 PRAHARAJ C. NO. 6 Order Dtd. 2025-12-23 (DIVISIO
BENCH-1)
COURT
| CRLMC- BIJAY KUMAR
)805/20251(26.12.2025 4641/2025 BEHERA C. NO. 2 |Order Dtd. 2025-11-13
OLD
COURT
| ABLAPL-  |SRINIBASH
806/20251(26.12.2025 14576/2025 MOHANTY C. NO. 2 |Order Dtd. 2025-12-23 BAIL-1
OLD
COURT
| WP (C) - o WRIT
807/20251(26.12.2025 36130/2025 S V SAHOO C. ggb 2 |Order Dtd. 2025-12-24 BRANCH-2
| BLAPL- COURT
»808/20251(26.12.2025 C. R. KAR C. NO. 2 |Order Dtd. 2025-12-24
13520/2025
OLD
COURT
_ WP (C) - LAMBODAR o WRIT
809/20251(26.12.2025 37000/2025 PRADHAN C. ggb 2 |Order Dtd. 2025-12-24 BRANCH-2
COURT
| ABLAPL-  |SAROJ KUMAR
810/202526.12.2025 (7,000 0 0 Do C. NO. 2 [0rder Dtd. 2025-12-24 BATL-1
OLD
COURT
_ WP (C) - o WRIT
811/202526.12.2025  |3c0/0 0o [P K PRADHAN [C. ggb 2 |Order Dtd. 2025-12-24 ERANCH-2
COURT
| ABLAPL-  |JUDHISTHIR
)812/20251(26.12.2025 14665/2025 |SAHOO TS. Order Dtd. 2025-12-23
COURT
| WP (C) - . WRIT
)813/20251(26.12.2025 37118/2025 P K PRADHAN [C. gg. Order Dtd. 2026-03-12 BRANCH-6
| ABLAPL- COURT
814/2025 (26.12.2025 M. R. BARIK [C. NO. |order Dtd. 2025-12-23 BAIL-2
14656/2025 o1
COURT
| ABLAPL-  |JUDHISTHIR
)815/20251(26.12.2025 14620/2025 |SAHOO C. Tg. Order Dtd. 2026-02-11 BAIL-2
WP (C) - COURT
)816/20251(26.12.2025 35081/2025 M R SAHOO C. Tg. Order Dtd. 2025-12-19
WRIT
COURT
, WP (C) - LAMBODAR o BRANCH
)817/20251(26.12.2025 36994/2025 PRADHAN C. Tg. Order Dtd. 2025-12-24 (DIVISIO
BENCH-1)
COURT
| ABLAPL-  |JUDHISTHIR
)818/20251(26.12.2025 14348/2025 |SAHOO C. Tg. Order Dtd. 2025-12-22
COURT
| ABLAPL-  |JUDHISTHIR
)819/20251(26.12.2025 14574/2025 |SAHOO Tg. Order Dtd. 2025-12-23 BAIL-2
COURT
_ WP (C) - LAMBODAR o WRIT
820/20251(26.12.2025 36980/2025 PRADHAN C. Tg. Order Dtd. 2025-12-24 BRANCH-8
821/2025(26.12.2025 |ABLAPL-  |JUDHISTHIR |[C. (COURT |Order Dtd. 2025-12-23




14584/2025 |[SAHOO NO.
17
WRIT
COURT
| WP (C) - TRILOCHAN o BRANCH
822/2025126.12.2025 o c0 o000 oo iR TS. Order Dtd. 2025-12-24 (DIVISIO
BENCH-3)
COURT
| ABLAPL-  |BINDU SAGAR
823/2025126.12.2025 [0 oo (o e TS. Order Dtd. 2025-12-23
COURT
| ABLAPL-  |PRASANT
824/202526.12.2025 |1 c'0n 5005 [kUMAR BARTK Tg. Order Dtd. 2025-12-23
| ABLAPL- COURT
825/2025 26.12.2025 P. K. BEHERA NO. |Order Dtd. 2025-12-23 BAIL-2
14666/2025 e
— COURT
826/2025(26.12.2025 R. K. DEHURY NO. |order Dtd. 2025-12-23 M.J.C
273/2025 1
COURT
| ABLAPL-  |JADUNATH
827/202526.12.2025 [0 00 0oc | opannan Tg. Order Dtd. 2025-12-23 BAIL-2
COURT
| ABLAPL-  |JADUNATH
828/202526.12.2025 |1, 000 oo Do TS. Order Dtd. 2025-12-23
COURT
| ABLAPL-  |JADUNATH
829/2025(26.12.2025 [/, 0o c | Dpa Dea TS. Order Dtd. 2025-12-23
| ABLAPL- COURT
830/2025(26.12.2025 S. CHOUDHURY NO. |Order Dtd. 2025-12-23 BAIL-2
14525/2025 1
| ABLAPL- COURT
831/2025(26.12.2025 H. K. PATRA NO. |Order Dtd. 2025-12-23 BAIL-1
14549/2025 17
COURT
| RPFAM- PRASANTA
832/202526.12.2025 |, 10° 000 euvar Das Tg. Order Dtd. 2026-02-16
| ABLAPL- COURT
833/2025(26.12.2025 H. K. PATRA NO. |Order Dtd. 2025-12-23 BAIL-2
14599/2025 1
COURT
| BLAPL- BINDU SAGAR
834/202526.12.2025 |50 000 e o e TS. Order Dtd. 2025-12-23
| CRLMC- P. P. COURT
835/202526.12.2025 |07 0o | panian No g order Dtd. 2025-12-23
| BLAPL- COURT
836/202526.12.2025 [T, 000 M K PANT No. g |Order Dtd. 2025-12-24
| BLAPL- COURT
837/202526.12.2025 |50 0o |T R DAS No. g Order Dtd. 2025-12-24
| ABLAPL- COURT
838/202526.12.2025 [, 000 (oo |T R DAS No g order Dtd. 2025-12-23 BAIL-1




ABLAPL-

PRAKASH

COURT

839/2025 126.12.2025 (1 ey 00l sk C- No. g |order Dtd. 2025-12-23
X ABLAPL- COURT
840/2025 (26.12.2025 (1000 IS N GAYA C. NG, g lorder Dtd. 2025-12-22 BATL-1
COURT
i ABLAPL-
841/2025 126.12.2025  [[000 0 |S N GAYA C. TS. Order Dtd. 2026-02-11
X CRLMC- COURT
842/2025 (26.12.2025 J.P.KAR C. NO. |Order Dtd. 2025-12-22
3527/2025 0
COURT
) BLAPL- BISWAJIT
843/2025 126.12.2025 /S m 0o 0o b Ra C Tg. Order Dtd. 2025-12-24
844/2025 26.12.2025 |CLAPLT B B ROUT C ESURT Order Dtd. 2025-12-24
’ Ll 12350/2025 : o € :
COURT
X ABLAPL- BIRAJA
845/2025|26.12.2025 (1005 oo [ona T s [ Tg. Order Dtd. 2025-12-23
COURT
) ABLAPL- BISWAJIT
846/2025 126.12.2025 ([ 00 o TRa C TS. Order Dtd. 2026-02-13
COURT
. ABLAPL-
847/2025 126.12.2025 [/ /00 IR B MISHRA [C. TS. Order Dtd. 2026-02-17
COURT
X BLAPL- BRAJA KISHOR
848/202526.12.2025 |0 oo C TS. Order Dtd. 2025-12-23
COURT
X BLAPL- BRAJA KISHOR
849/2025 126.12.2025 [0 0 | C. Tg. Order Dtd. 2025-12-23
COURT
: ABLAPL-
850/2025 (26.12.2025 1)/ /¢ © o |B BEHERA C. TS. Order Dtd. 2025-12-23
COURT
_ WP (C) - o WRIT
851/202526.12.2025 T 2", B K PANDA  [C. Tg. Order Dtd. 2026-01-20 R ANCH-4
WRIT
COURT
_ WP (C) - SUBASH o BRANCH
852/202526.12.2025  Toot ool pan (O Tg. Order Dtd. 2025-12-23 (DTVISTO
BENCH-1)
COURT
_ WP (C) - SUBASH o WRIT
853/202526.12.2025 [ 008" 0o |Simti pant (C Tg. Order Dtd. 2025-12-23 R ANCH-2
COURT
X ABLAPL- L N
854/2025 126.12.2025 (100l e iven (C Tg. Order Dtd. 2025-12-23 BATL-2
COURT
_ WP (C) - SUBASH o WRIT
855/2025 26.12.2025 [ 00000 | o pant (© Tg. Order Dtd. 2025-12-23 R ANCH-8
BLAPL— COURT
856/2025 126.12.2025 [0 |A. K. BEHERA C. NO. |order Dtd. 2025-12-23 BATL-1
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ABLAPL-

COURT

857/2025 126.12.2025  PRLS b sanu TS. Order Dtd. 2025-12-23
BLAPL— COURT
858/202526.12.2025 D007 A, K. BEHERA Tg. Order Dtd. 2025-12-23
COURT
859/2025 [26.12.2025 [DBLAPL™  ln sapy NO. |order Dtd. 2026-01-27 BAIL-1
14516/2025 .
COURT
) ABLAPL- JAYADEBA
860/202526.12.2025 [ Tg. Order Dtd. 2026-02-16
COURT
) ABLAPL-
861/202526.12.2025 12000 Ip samv TS. Order Dtd. 2026-01-27
X ABLAPL- COURT
862/2025126.12.2025 M MOHANTY NO. Order Dtd. 2025-12-24 BATIL-1
14694/2025 s
COURT
863/2025 26.12.2025  [PBLAPL™  h capu NO. |Order Dtd. 2026-01-27 BATL-1
14520/2025 0
COURT
) ABLAPL-
864/2025 |26.12.2025  MLAMLT v MowaNTY TS. Order Dtd. 2025-12-24
COURT
X ABLAPL-
865/202526.12.2025  MPLAMED s pATRRAY TS. Order Dtd. 2026-02-11
COURT
X ABLAPL- ARUP KUMAR
866/202526.12.2025 1R eRRT I Tg. Order Dtd. 2025-12-24
COURT
X ABLAPL- DEBASISH
867/2025(26.12.2025  MRLAEES (RS Tg. Order Dtd. 2025-12-24
X ABLAPL- COURT
868/20251(26.12.2025 J KAMILA NO. Order Dtd. 2025-12-23 BATL-1
14522/2025 0
COURT
869/2025 [26.12.2025  [PBLAPL™  ih aapp NO. |Order Dtd. 2026-01-27 BAIL-2
14524/2025 0
COURT
i ABLAPL- DEBENDRA
870/2025 26.12.2025 2070 e TS. Order Dtd. 2026-02-10
i ABLAPL- COURT
871/2025 26.12.2025 S S BISWAL NO. |Order Dtd. 2026-02-11 BATL-2
14527/2025 0
COURT
) ABLAPL-
872/2025 26.12.2025 2PN Is BEHERA Tg. Order Dtd. 2025-12-22
COURT
i ABLAPL-
873/202526.12.2025 0000 M R SAHOO TS. Order Dtd. 2026-02-16
874/2025 [26.12.2025  [PBLAPL™ Iy 2 saHOO ;8URT Order Dtd. 2026-02-13 BATIL-2
) e 14529/2025 : :
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\miapr.  |CHEERA COURT
875/2025 126.12.2025  PRAATLS  RangAN NO. |Order Dtd. 2025-12-24 BATL-2
SATAPATHY 17
BLAPL— COURT
876/202526.12.2025 U300 M. R. BARIK TS. Order Dtd. 2025-12-23
COURT
877/2025 26.12.2025 |PBLAPL™ 5 b kAR NO. |order Dtd. 2025-12-24 BAIL-2
14687/2025 .
COURT
878/2025 [26.12.2025  [FBLAPL™  h capu NO. |order Dtd. 2026-01-27 BAIL-2
14530/2025 0
) ABLAPL- COURT
1879/2025 (26.12.2025 P PANDA NO. |Order Dtd. 2025-12-24 BAIL-2
14693/2025 .
COURT
X ABLAPL- J K
880/2025 26.12.2025 (Lo Tn A pATRA TS. Order Dtd. 2025-12-23
) ABLAPL- COURT
881/2025 26.12.2025 J KAMILA NO. 2 |Order Dtd. 2024-10-21 BAIL-2
11460/2024
OLD
COURT
882/2025 [26.12.2025  [PBLAPL™ g g NO. 2 lorder Dtd. 2025-12-23
14538/2025
OLD
COURT
883/2025 (26.12.2025  [PBLAPL™ g pag NO. 2 |0rder Dtd. 2025-12-23
14539/2025
OLD
COURT
884/2025 (26.12.2025  [PBLAPL™  h ¢ MoHANTY NO. 2 |order Dtd. 2025-12-24
14603/2025
OLD
COURT
X ABLAPL-
885/2025 26.12.2025  2RLMNC s BARTK TS. Order Dtd. 2026-02-11
COURT
) CMP- MOTILAL
886/2025 26.12.2025 |S100 o [OT TS. Order Dtd. 2025-12-22
COURT
X ABLAPL- BALARAM
887/202526.12.2025 DL Tg. Order Dtd. 2025-12-23 BAIL-2
COURT
888/2025 [26.12.2025  [PBLAPL~ o savasINGH NO. |Order Dtd. 2026-01-08
14511/2025 0
i ABLAPL- COURT
1889/2025 26.12.2025 P BEHERA NO. |Order Dtd. 2025-12-23 BATL-1
14512/2025 0
COURT
) ABLAPL-
890/2025 26.12.2025  (MUATI s K NAYAK Tg. Order Dtd. 2026-02-09
i ABLAPL- COURT
1891/2025 26.12.2025 H K MALICK NO. |Order Dtd. 2025-12-23 BAIL-2
14649/2025 0
BLAPL— COURT
892/2025(26.12.2025  [o0"" R K ROUTRAY NO. |Order Dtd. 2025-12-23
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ABLAPL-

COURT

893/2025 (26.12.2025  ANT N K ROUT TS. Order Dtd. 2025-12-23 BATL-2
COURT
) ABLAPL- SRINIBASH
894/202526.12.2025 o500 1B TS. Order Dtd. 2025-12-24
BLAPL- COURT
1895/2025 26.12.2025 R K ROUTRAY NO. |order Dtd. 2025-12-23
9270/2025 .
COURT
) ABLAPL-
896/202526.12.2025 2 0E P K LENKA Tg. Order Dtd. 2025-12-24
BLAPL— COURT
1897/2025 (26.12.2025 R K ROUTRAY NO. |Order Dtd. 2025-12-23
9270/2025 .
COURT
898/2025 26.12.2025 |DBLAPL™ Iy ¢ RouT NO. |order Dtd. 2025-12-24 BAIL-2
14698/2025 s
| miapr.  |CHEERA COURT
899/2025(26.12.2025 20PN IRaNgAN NO. |Order Dtd. 2025-12-24
SATAPATHY 17
N COURT
900/2025 |26.12.2025 PP g kaTLA TS. Order Dtd. 2025-12-23
COURT
X ABLAPL- BIKASH KUMAR
901/2025 26.12.2025  2LATIT LS TS. Order Dtd. 2025-12-24 BATL-2
I COURT
1902/2025(26.12.2025 G JAYASINGH NO. |order Dtd. 2025-12-23
7842/2025 0
| miapL.  |SARAT COURT
903/2025 26.12.2025 | 0AFT  lcanpra NO. |Order Dtd. 2025-12-24
MEKAP 17
COURT
X ABLAPL-
904/2025 26.12.2025  MUUATTC I K . BARIK TS. Order Dtd. 2025-12-23
I COURT
1905/2025(26.12.2025 A PATTANAIK NO. |Order Dtd. 2025-12-23
9360/2025 0
i ABLAPL- COURT
1906/2025 [26.12.2025 B SAMAL NO. |Order Dtd. 2025-12-24 BATL-2
14723/2025 1
BLAPL— COURT
1907/2025 |26.12.2025 S K SUNDARA NO. |Order Dtd. 2025-12-23 BATL-1
7987/2025 0
) ABLAPL- COURT
1908/2025(26.12.2025 M R SAHOO NO. |Order Dtd. 2026-02-17 BATIL-1
14737/2025 0
COURT
i ABLAPL- MANORANJAN
909/2025 26.12.2025 [ A TS. Order Dtd. 2025-12-24 BATL-2
COURT
i ABLAPL- SEETARAM
910/202526.12.2025 R e NO. |Order Dtd. 2025-12-24 BATL-2

17




ABLAPL- COURT
)911/20251(26.12.2025 ANITA PANDA NO. Order Dtd. 2026-02-16
14752/2025 17
| ABLAPL- COURT
912/20251(26.12.2025 S BISWAL NO. Order Dtd. 2025-12-24 BAIL-2
14759/2025 17
COURT
. ABLAPL-  |SEETARAM
)913/20251(26.12.2025 14754/2025 |JENA TS. Order Dtd. 2025-12-24 BAIL-1
_ CRLA- COURT
)914/20251(26.12.2025 1464/2025 S.C.BISWAL NO. 6 Order Dtd. 2026-01-07
. CRLA- COURT
915/202526.12.2025 |0 o |S.C.BISWAL No. g |order Dtd. 2026-01-07
| ABLAPL- COURT
916/2025 26.12.2025 S BISWAL NO. |Order Dtd. 2026-02-17 BAIL-2
14761/2025 "
_ CRLA- COURT
)917/20251(26.12.2025 1464/2025 S.C.BISWAL NO. 6 Order Dtd. 2026-01-07
| ABLAPL- COURT
)918/20251(26.12.2025 S BISWAL NO. Order Dtd. 2026-02-17 BAIL-2
14761/2025 e
COURT
919/2025 (26.12.2025 |1 SECRET -y ROUT NO. |Order Dtd. 2026-02-23
116/2025 16
| ABLAPL- COURT
920/2025(26.12.2025 S N MISHRA NO. |Order Dtd. 2025-12-24 BAIL-2
14716/2025 L6
A~ COURT
)921/20251(26.12.2025 M.K.PRADHAN NO. Order Dtd. 2026-02-23
59/2025 e
COURT
| ABLAPL-
)922/20251(26.12.2025 14717/2025 B DAS Tg. Order Dtd. 2025-12-24
_ WP (C) - COURT o WRIT
)923/20251(26.12.2025 37202/2025 D. NAYAK NO. 6 Order Dtd. 2025-12-24 BRANCH-7
| RPFAM- COURT
)924/20251(26.12.2025 K.C.SAMAL NO. Order Dtd. 2026-02-23
401/2025 16
TRP (C) - COURT
)925/20251(26.12.2025 M.MOHANTY NO. Order Dtd. 2026-02-23
449/2025 16
_ ABLAPL- COURT
)926/20251(26.12.2025 BIRAJ KU DAS NO. Order Dtd. 2026-02-16 BAIL-2
14720/2025 17
TRP (C) - COURT
)927/20251(26.12.2025 S.SAHOO NO. Order Dtd. 2026-02-23
440/2025 e
COURT
_ WP (C) - ARTATRANA o WRIT
)928/20251(26.12.2025 37074/2025 NAYAK Tg. Order Dtd. 2025-12-24 BRANCH-8
929/2025(26.12.2025 |ABLAPL-  |B DAS (COURT [Order Dtd. 2025-12-24 BAIL-2




14735/2025 NO.
16
oMp— COURT
930/2025 26.12.2025 P.K.BHUYAN NO. |order Dtd. 2025-12-23
1717/2025 e
CMP- COURT
931/2025 26.12.2025 P.K.LENKA NO. |order Dtd. 2025-12-23
1717/2025 B
COURT
: ABLAPL- NIRANJAN
932/2025(26.12.2025 |7, 5 ool n sl Tg. Order Dtd. 2025-12-24 BAIL-1
FAO- COURT
933/2025 26.12.2025 A.K.BARIK NO. |order Dtd. 2025-12-24
519/2025 e
COURT
: WP (C) - BIJAY KUMAR WRIT
934/2025(26.12.2025 oo oo |t Tg. Order Dtd. 2025-12-23 BRANCH-7
FAO- COURT
935/2025(26.12.2025 S.SWAIN NO. |Order Dtd. 2025-12-24
519/2025 L
COURT
: ABLAPL- NIRANJAN
936/2025(26.12.2025 |17, 0 ool r oo Tg. Order Dtd. 2026-01-28
: CRLMC- COURT
937/2025(26.12.2025 M.R.SAHOO NO. |Order Dtd. 2025-12-22
5385/2025 -
COURT
: ABLAPL- BALARAM
938/202526.12.2025 |7, e TS. Order Dtd. 2026-02-17
COURT
: RSA- SECOND
939/2025(26.12.2025 |70 o |T.BAG Tg. Order Dtd. 9999-12-31 EDEAL
COURT
: ABLAPL- BALARAM
940/2025(26.12.2025 |7, b ool Tg. Order Dtd. 2025-12-24
: CRLMC- COURT
941/2025(26.12.2025 K.K.NATH NO. |order Dtd. 2025-12-18
5379/2025 5
: BLAPL- COURT
942/202526.12.2025  [7S0 0 oo |T. NASRIN No. ¢ order Dtd. 2025-12-24
TRP (C) - COURT
943/2025(26.12.2025 P.K.BARIK NO. |order Dtd. 2026-02-16
444/2025 e
COURT
: ABLAPL- BALARAM
944/202526.12.2025 [, 0000 oo |t TS. Order Dtd. 2026-02-17
COURT
: ABLAPL- BALARAM
945/2025(26.12.2025 |70 Lo ol e Tg. Order Dtd. 2025-12-24
COURT
: ABLAPL- BALARAM
946/202526.12.2025 [, /0070 oo ot Tg. Order Dtd. 2025-12-24
947/2025(26.12.2025  |ABLAPL-  |S S (COURT |Order Dtd. 2026-02-17




14700/2025 |PATTANAIK NO.
17
R () - COURT
1048/2025 26.12.2025 G.JAYASINGH C. NO. |Order Dtd. 2026-02-16
418/2025 P
COURT
) ABLAPL- BHARAT
949/2025 26.12.2025 [T I c. Tg. Order Dtd. 2025-12-24 BAIL-2
R () - COURT
1950/2025 [26.12.2025 K.N.SAHOO  [C. NO. |Order Dtd. 2025-12-23
393/2024 P
COURT
) ABLAPL- BALARAM
951/2025(26.12.2025  [TE L Iom e c. Tg. Order Dtd. 2025-12-24 BAIL-2
. COURT
1052/2025 (26.12.2025 S.SAMAL c. NO. |Order Dtd. 2025-12-22
641/2025 P
R (C) - COURT
1053/2025 (26.12.2025 B.BEHERA c. NO. |Order Dtd. 2026-02-16
454/2025 P
COURT
054/2025 [26.12.2025  [PBLAPL™ g g C. NO. |Order Dtd. 2025-12-24 BATIL-2
14711/2025 P
COURT
X TRP (C) — AFRAAZ
955/2025 26.12.2025 [, 00000 (G0 c. Tg. Order Dtd. 2026-02-16
COURT
056/2025 [26.12.2025  [PPLAPL™ g g c. NO. |Order Dtd. 2025-12-24 BAIL-2
14713/2025 P
R (C) - COURT
1958/2025 [26.12.2025 K.JENA C. NO. |Order Dtd. 2026-02-16
460/2025 P
CRLMC- COURT
1059/2025 (26.12.2025 P.K.MOHANTY |C. NO. |Order Dtd. 2025-12-22
4955/2025 P
X ABLAPL- COURT
1060/2025 |26.12.2025 S N MISHRA |C. NO. |Order Dtd. 2025-12-24 BATL-2
14714/2025 P
p COURT
1061/2025 26.12.2025 P.K.JENA C. NO. |Order Dtd. 2025-12-22
1443/2025 o
MISC.
1962/2025 26.12.2025 |L20” D.PRADHAN  |C. COURT | Ger Dtd. 9999-12-31 APPEAL
542/2025 NO. 6
SEC.
X CMP- COURT
963/202526.12.2025 |07 |5, SAMAL C. co R |order ptd. 2025-12-22
| WP (C) - COURT o WRIT
966/202526.12.2025 [100c) " M R BARIK  [C. ro RC lorder Dtd. 2026-01-05 R
i BLAPL- BALARAM COURT
977/2025 26.12.2025  [Doen RN c. co R lorder pd. 2025-12-23
979/2025(26.12.2025  |CMP- \JYOTIRANJAN |C. (COURT [Order Dtd. 2025-12-23 WRIT




310/2023  |SAHOO NO. 6 BRANCH-8
| WP (C) - COURT o WRIT
980/202526.12.2025 | J0 /T o M NAYAK FoUR lorder ptd. 2026-01-28 N NCH_ 6
| WP (C) - COURT o
981/202526.12.2025 |1 och7 o Isi STNGH FoORT lorder ptd. 2025-12-23

COURT
X RSA- SECOND
983/202526.12.2025 170 K K NATH Tg. Order Dtd. 9999-12-31 oo

P (C) - COURT AmanCH

984/202526.12.2025 10 )7 lsu STNGH Tg. Order Dtd. 2025-12-23 DTVISIO

BENCH-1)

COURT

X RSA- PADMANAVA SECOND

985/2025 26.12.2025 7500 o [FE ggb 9 lorder Dtd. 2026-01-12 s
COURT

| RSA- SECOND

986/202526.12.2025 ;007 |7 K MOHANTY Tg. Order Dtd. 9999-12-31 e
COURT

) RSA- SECOND

988/202526.12.2025 1300 |T K MOHANTY Tg. Order Dtd. 2025-12-23 s
COURT

| RSA- SECOND

989/202526.12.2025 7287 o [P K DAS Tg. Order Dtd. 2026-03-16 o
COURT

X CMP- WRIT

990/202526.12.2025 |70 . |T K MOHANTY Tg. Order Dtd. 2025-12-24 N ANCHT
COURT

X ABLAPL-

991/202526.12.2025 5.2 |p Das TS. Order Dtd. 2025-12-02 BAIL-2
COURT

002/2025 26.12.2025  [DBDAPLT g ¢ SENAPATI NO. |Order Dtd. 2025-12-22

14087/2025 0

COURT

X ABLAPL- BALARAM

993/202526.12.2025 [ o R Tg. Order Dtd. 2025-12-24
COURT

i ABLAPL-

994/2025 (26.12.2025 7200 0 |C SAHU TS. Order Dtd. 2025-12-24

ABLAPL— BICHITRA COURT

997/2025 (26.12.2025 |11 0 INARAYANA NO. |order Dtd. 2026-12-23 BATIL-2
SATAPATHY 17
) ABLAPL- COURT
1998/2025 [26.12.2025 N SAHOO NO. |order Dtd. 2026-02-17 BAIL-2
14650/2025 0
COURT
i ABLAPL-
999/2025(26.12.2025 10000 IS N NAYAK TS. Order Dtd. 2025-12-24
COURT
) ABLAPL- PRANAYANEE
001/202526.12.2025 [0 | ATRA NO. |Order Dtd. 2025-12-23
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ABLAPL-

NIRANJAN

COURT

002/2025 |26.12.2025  TArlT RRE c. TS. Order Dtd. 2025-12-22
) ABLAPL- COURT
004/2025 26.12.2025 S K NAYAK  |C. NO. |Order Dtd. 2025-12-24 BATL-2
14726/2025 0
ABLAPT— KARTIK COURT
005/2025 26.12.2025  2PNO00T  lcanDra c. NO. |Order Dtd. 2025-12-22 BATL-1
TRIPATHY 17
N COURT
006/202526.12.2025 [0 /L K PRADHAN [C. Tg. Order Dtd. 2025-12-24
COURT
007/2025 [26.12.2025  [ABLAPL- p  k  BEHERA|C. NO. |order Dtd. 2025-11-10
9007/2025 .
COURT
) ABLAPL-
009/2025 26.12.2025  MUANES s k Navak e TS. Order Dtd. 2025-12-24
COURT
) ABLAPL- BISWARANJAN
010/202526.12.2025 [ e 1o Tg. Order Dtd. 2025-12-22
COURT
) ABLAPL-
011/202526.12.2025 [T T K NAYAK . TS. Order Dtd. 2025-12-23
COURT
) ABLAPL- LAXMINARAYAN
012/202526.12.2025 (o e e TS. Order Dtd. 2026-02-10 BATL-2
COURT
X ABLAPL- BISWARANJAN
013/2025 26.12.2025 [T REs 1 c. Tg. Order Dtd. 2025-12-22
X ABLAPL- COURT
015/2025(26.12.2025 M R SAHOO  [C. NO. |Order Dtd. 2025-12-23 BAIL-2
14635/2025 -
COURT
) ABLAPL- JAYAKRISHNA
016/202526.12.2025 [ Lbers A n [C- TS. Order Dtd. 2025-12-23 BATL-2
X ABLAPL- COURT
017/2025(26.12.2025 G JAYASINGH |C. NO. |Order Dtd. 2025-12-23 BAIL-2
14639/2025 0
) ABLAPL- COURT
018/2025 (26.12.2025 M. R. BARIK [C. NO. |order Dtd. 2025-12-23 BATL-2
14619/2025 0
COURT
) BLAPL- JADUNATH
020/2025 26.12.2025  [oetbe 1T c. TS. Order Dtd. 2025-12-24
X ABLAPL- COURT
021/2025(26.12.2025 J P KAR c. NO. |Order Dtd. 2025-12-23 BATL-2
14640/2025 0
) ABLAPL- COURT
022/2025 26.12.2025 H K MOHANTA [C. NO. |order Dtd. 2025-12-23 BATL-2
14642/2025 0
) CRLA- COURT CRIMINAL
023/202526.12.2025  (S50E° - G.R.DAS c. FoURT order pd. 9999-12-31 i




ABLAPL-

COURT

024/20251(26.12.2025 14664/2025 M R SAHOO NO. 1 Order Dtd. 2025-12-23 BAIL-2
WRIT
, WP (C) - COURT o BRANCH
025/20251(26.12.2025 27638/2025 H.S.PAIKRAY NO. 1 Order Dtd. 2025-12-22 (DIVISIO
BENCH-1)
, BLAPL- JADUNATH COURT
026/20251(26.12.2025 13527/2025 PRADHAN NO. 1 Order Dtd. 2025-12-23
. WP (C) - COURT L WRIT
5027/2025(26.12.2025 27555/2025 P.K.DASH NO. 1 Order Dtd. 2025-12-23 BRANCH-6
COURT
. ABLAPL-
028/20251(26.12.2025 13898/2025 SC MEKAP TS. Order Dtd. 2025-12-23
_ CRLA- COURT CRIMINAL
029/202526.12.2025 |2 ") 0, |S.CHOUDHURY No. 7 |0rder Dtd. 2025-12-24 ADDEAL
COURT
030/2025 26.12.2025 | orAPL” SUBAS SAMAL NO. |Order Dtd. 2025-11-25
13189/2025 17
COURT
_ ABLAPL-  |JUDHISTHIR
031/20251(26.12.2025 14348/2025 |SAHOO TS. Order Dtd. 2025-12-22
COURT
. ABLAPL-
032/20251(26.12.2025 14593/2025 J P KAR TS. Order Dtd. 2026-02-11
. CRLA- COURT CRIMINAL
033/202526.12.2025 |70 (o0 [K.N.SAHOO No. 7 |Order Dtd. 2025-12-24 ADDEAL
. ABLAPL- COURT
034/20251(26.12.2025 14556/2025 A. MOHANTY NO. 7 Order Dtd. 2025-12-23
COURT
: ABLAPL-
036/20251(26.12.2025 13895/2025 SC MEKAP TS. Order Dtd. 9999-12-31
COURT
. ABLAPL-
037/20251(26.12.2025 14601/2025 P PARIDA TS. Order Dtd. 2025-12-23
. CRLA- COURT CRIMINAL
038/202526.12.2025 | (oo [K.N.SAHOO No. 7 |Order Dtd. 2025-12-24 ADDEAL
: ABLAPL- COURT
039/2025(26.12.2025 14291/2025 B R SENAPATI NO. 7 Order Dtd. 2025-12-23
: ABLAPL- COURT
040/20251(26.12.2025 M MOHANTY NO. Order Dtd. 2025-11-26 BAIL-1
13303/2025 17
, CRLA- COURT CRIMINAL
041/20251(26.12.2025 423/2023 K.N.SAHOO NO. 7 Order Dtd. 9999-12-31 APPEAL
, ABLAPL- COURT
042/20251(26.12.2025 14445/2025 J KAMILA NO. 7 Order Dtd. 2025-12-22
: ABLAPL- COURT
043/20251(26.12.2025 14577/2025 AK NAYAK NO. 7 Order Dtd. 2025-12-23
COURT
: ABLAPL-
045/20251(26.12.2025 14425/2025 B DAS NO. Order Dtd. 2026-02-10
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COURT
) BLAPL- JUDHISTHIR
046/202526.12.2025  [T2e0 ISR TS. Order Dtd. 2025-12-23
COURT
) ABLAPL- LAXMINARAYAN
047/2025 26.12.2025 [ S non TS. Order Dtd. 2025-12-22 BAIL-2
COURT
048/2025 [26.12.2025  [PBLAPL- pr MomanTy NO. |order Dtd. 2025-04-30
3170/2025 0
COURT
) ABLAPL-
049/202526.12.2025 {200 i K paNDA Tg. Order Dtd. 2025-12-24
COURT
) ABLAPL-
050/2025 26.12.2025 1000 e saman TS. Order Dtd. 2025-11-12
COURT
051/2025 [26.12.2025  [DBLAPL™ g pag NO. |Order Dtd. 2025-08-18 BAIL-2
7341/2025 0
_ BLAPL- COURT
052/202526.12.2025  [D7elT M. R. BARIK FoORT lorder Drd. 2025-12-22 BATIL-2
) BLAPL- JADUNATH COURT
053/2025 26.12.2025 (D0 o o R |order pd. 2025-12-22
COURT
054/2025 [26.12.2025  |[PBLAPL~ g b paG NO. |Order Dtd. 2025-10-15 BAIL-2
9676/2025 0
COURT
) ABLAPL-
055/2025 26.12.2025 220800 18 pas TS. Order Dtd. 2025-10-27
ABLAPL— SANTOSH COURT
056/202526.12.2025 (1Mo KUMAR NO. |Order Dtd. 2025-12-22 BAIL-2
MAHANTY 17
057/202526.12.2025 |PCAPL” BK DALET EgURT Order Dtd. 2025-12-24
’ e 11004/2025 1 :
N COURT
5058/20251(26.12.2025 MN MOHANTY NO. Order Dtd. 2025-12-24 BAIL-2
12303/2025 0
COURT
059/2025 (26.12.2025  [PBLAPL™  1<aMIR BARIK NO. |Order Dtd. 2026-02-16
14755/2025 0
COURT
R ABLAPL-
060/2025 26.12.2025 WP . R. BARIK TS. Order Dtd. 2025-12-22
) ABLAPL- COURT
061/2025 (26.12.2025 B BEHERA NO. |Order Dtd. 2026-02-13 BATL-1
14600/2025 0
X ABLAPL- COURT
062/2025 26.12.2025 A. MOHANTY NO. |Order Dtd. 2025-12-22 BATIL-1
14375/2025 0
COURT
) BLAPL- BIJAY KUMAR
063/2025 26.12.2025 DU PRl Tg. Order Dtd. 2025-12-23
064/2025(26.12.2025 |ABLAPL-  |D. D. NAIK (COURT |Order Dtd. 2025-12-22




14487/2025 NO.
17
COURT
065/2025 [26.12.2025  [PBLAPL™ vk momanTY |C. NO. |Order Dtd. 2026-02-10
14825/2025 0
066/2025 26.12.2025  |CCAPLT R SETHI c EgURT Order Dtd. 2025-12-24
’ e 13638/2025 : o :
COURT
R ABLAPL-
067/2025 26.12.2025  1PLEIT lp k pan c. TS. Order Dtd. 2025-12-24
COURT
) ABLAPL-
068/202526.12.2025 00T IR K BARIK C. Tg. Order Dtd. 2025-12-24
N COURT
069/202526.12.2025 D280 ISP SAMANTA [C. TS. Order Dtd. 2025-12-24
COURT
) ABLAPL- BYOMAKESH
070/2025 26.12.2025 [ AEET O c. Tg. Order Dtd. 2025-12-24 BATL-1
COURT
) ABLAPL-
071/2025 26.12.2025 1700000 le ® Pan c. Tg. Order Dtd. 2026-02-09
N COURT
072/202526.12.2025 DR ISP SAMANTA [C. TS. Order Dtd. 2025-12-24
) ABLAPL- COURT
5073/2025126.12.2025 M K MOHANTY [C. NO. Order Dtd. 2026-02-10 BATL-1
14697/2025 0
COURT
X ABLAPL- ASWINI KUMAR
074/2025 126.12.2025 0T ol Ty Tg. Order Dtd. 2025-12-24
N COURT
075/2025 26.12.2025  PLR0L IR SETHI c. TS. Order Dtd. 2025-12-24 BATL-2
N COURT
076/2025(26.12.2025 SBARTK c. NO. |Order Dtd. 2025-12-24 BATL-1
13514/2025 0
N COURT
077/202526.12.2025  |P3E0 T IL BEHERA c. Tg. Order Dtd. 2025-12-24
N COURT
078/202526.12.2025 D320 ISR SUBUDHI . TS. Order Dtd. 2025-12-24
BLAPT,— COURT
1079/202526.12.2025 P PARIDA c. NO. |Order Dtd. 2025-12-24 BATIL-1
13554/2025 0
N COURT
1080/2025(26.12.2025 BB MALLICK |C. NO. |Order Dtd. 2025-12-24
13614/2025 0
BLAPT,— COURT
081/202526.12.2025 [ J5gnr"0 |B SAMAL c. NO. |order Dtd. 2025-12-24
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BLAPL-

COURT

082/202526.12.2025 120027 A MOHANTY TS. Order Dtd. 2025-12-24 BAIL-1
083/2025 26.12.2025 | PLAFL” G ROUT wo.  lorder pta. 2025-12-24
’ e 13364/2025 17 ’
BLAPL- COURT
084/2025(26.12.2025 AK MOHANTY NO. |order Dtd. 2025-12-24 BAIL-2
13182/2025 0
BLAPL- COURT
085/202526.12.2025  yen o [RK MALLICK NO. lorder Dtd. 2025-12-24
) BLAPL- COURT
086/2025 26.12.2025 B BARIK NO. |Order Dtd. 2025-12-24
9861/2025 .
BLAPL- COURT
087/2025 26.12.2025 B BARIK NO. |Order Dtd. 2025-12-24
9858/2025 .
BLAPL- COURT
088/2025(26.12.2025  [To0rT C[BR SWAIN NO. lorder Dtd. 2025-12-23
N COURT
089/2025(26.12.2025 PR IR SETHI MO, lorder Dd. 2025-12-24 BAIL-1
N COURT
090/2025 26.12.2025  PURUL IssamaL NO. lorder Dtd. 2025-12-23
BLAPL- COURT
091/2025(26.12.2025 D300 I8 BEHERA NO. - lorder Dtd. 2025-12-24
I COURT
092/202526.12.2025 D00 IRK MALLICK NO. lorder Dtd. 2025-12-24
COURT
) BLAPL- Order Dtd. 2025-12-24Judgement
093/2025 26.12.2025  DR0 L IN SAHOO NI 2055 10-21,
BLAPL- COURT
094/202526.12.2025 D20 IBB MALLICK NO. - lorder Dtd. 2025-12-24
N COURT
095/2025 26.12.2025 BN MUDULI NO. |Order Dtd. 2025-12-23 BATL-2
13530/2025 e
BLAPL— COURT
096/2025 26.12.2025 PN NAYAK NO. |Order Dtd. 2025-12-23 BATL-2
10738/2025 .
N COURT
097/2025 26.12.2025 RR NAYAK NO. |Order Dtd. 2025-12-24 BAIL-1
12751/2025 0
N COURT
098/2025 26.12.2025 AK PANDA NO. |Order Dtd. 2025-12-23 BATL-2
13525/2025 e
COURT
) ABLAPL-
099/2025 26.12.2025 70000 le k PaL NO. |Order Dtd. 2025-12-23 BATL-2
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N COURT
100/2025 (26.12.2025  DUETTT M MOHANTY Tg. Order Dtd. 2025-12-23
COURT
) ABLAPL-
101/202526.12.2025 000 ls s BIswaL Tg. Order Dtd. 2025-12-23
102/2025 (26.12.2025 [CLAPLT N SAHOO ESURT Order Dtd. 2025-12-23
’ S 13529/2025 15 :
103/2025 26.12.2025 |CLAPLT D SAMAL ;gURT Order Dtd. 2025-12-23
: Te 13508/2025 15 :
COURT
) ABLAPL- ACHYUTANANDA
104/202526.12.2025 [0 ATk Tg. Order Dtd. 2025-12-23 BAIL-2
N COURT
105/2025 26.12.2025 SK SUNDARA NO. |Order Dtd. 2025-12-23 BATL-1
13528/2025 .
COURT
) ABLAPL- JYOTIRANJAN
106/2025(26.12.2025 [l 1 Tg. Order Dtd. 2026-02-13
) BLAPL- COURT
107/202526.12.2025 [0 507" MR ROUTRAY co R lorder ptd. 2025-12-23
) ABLAPL- AJIT KUMAR COURT
108/202526.12.2025 [t Fo R lorder pd. 2025-12-22
) BLAPL- COURT
5109/2025126.12.2025 13383/2025 PK PAL NO. 6 Order Dtd. 2025-12-22 BAIL-2
X ABLAPL- BYOMAKESH COURT
110/202526.12.2025 [ Ty ro e [order Dtd. 2025-12-23
, BLAPL- COURT
111/202526.12.2025 00 P PARIDA FoORT lorder Drd. 2025-12-22
X ABLAPL- COURT
112/202526.12.2025 [ 000 M R SAHOO FoURD order ptd. 2025-12-23 BAIL-2
, BLAPL- COURT
113/202526.12.2025  [[20  (|P PARIDA FoURD lorder ptd. 2025-12-22
COURT
) ABLAPL- AJIT KUMAR
114/202526.12.2025 [0 eon B Tg. Order Dtd. 2025-12-22
) BLAPL- COURT
115/202526.12.2025 D000 IGR PATRA Fo R order prd. 2025-12-24
) ABLAPL- COURT
116/2025(26.12.2025 M MOHANTY NO. |Order Dtd. 2026-02-16 BATIL-2
14621/2025 0
COURT
117/2025 26.12.2025  [PBLAPL™ I o ppp NO. |order Dtd. 2025-12-23 BATL-1
14616/2025 0
COURT
X ABLAPL-
118/202526.12.2025 U0 ” (1A P SAHOO Tg. Order Dtd. 2026-02-13
119/2025(26.12.2025  |ABLAPL- P K PAL (COURT |Order Dtd. 2025-12-23 BATL-1




14595/2025 NO.
17
miapr.  |SUBASH COURT
120/202526.12.2025 70 " lcranDRa NO. |Order Dtd. 2026-02-11 BATL-1
PANDA 17
BLAPL— COURT
121/2025 (26.12.2025 J PRADHAN NO. |Order Dtd. 2025-12-24 BATL-1
13617/2025 0
COURT
) ABLAPL- AJIT KUMAR
122/2025 26.12.2025 MR B TS. Order Dtd. 2025-12-23
COURT
) ABLAPL- TUSARKANTT
123/202526.12.2025 [ oy Tg. Order Dtd. 2025-12-23
COURT
) WP (C) — WRIT
126/2025126.12.2025 16010/2025 P.K.LENKA TS. Order Dtd. 2025-12-24 BRANCH-4
COURT
Ry CRLMC-
1128/2025 26.12.2025 P.K.MISHRA NO. 2 |order Dtd. 9999-12-31
5556/2025
OLD
COURT
142/2025 26.12.2025  [PBLAPL™  lo o pasayaT NO. |order Dtd. 2026-02-09
14219/2025 0
COURT
) CRLREV- CRIMINAL
149/202526.12.2025 o250 [SK PRADHAN TS. Order Dtd. 2025-12-23 e
COURT
Ry CRLMC- DEBI PRASAD CRIMINAL
150/2025 126.12.2025 (S0 D g TS. Order Dtd. 2025-12-23 .
COURT
, WP (C) - o WRIT
151/202526.12.2025 300007 A, K. ROUL Tg. Order Dtd. 2025-12-23 N NCH2
COURT
. WP (C) - L WRIT
167/202526.12.2025 105007 1o P kaR TS. Order Dtd. 2025-12-24 o NCH_g
COURT
. WP (C) - GANESH L
168/202526.12.2025 |10 Tc) T A JENA TS. Order Dtd. 2025-12-23
COURT
, WP (C) - o WRIT
169/2025(26.12.2025  [320ch”  K C PANDA TS. Order Dtd. 2025-12-24 N ANCH1
) ABLAPL- COURT
170/2025 26.12.2025 J. C. BARAL NO. |order Dtd. 2025-12-24 BATL-1
14226/2025 1
COURT
R WP (C) - WRIT
171/2025(26.12.2025  [3o0ch” o [K C PANDA Tg. Order Dtd. 2025-12-24 N NCHA1
COURT
, WP (C) - o WRIT
172/2025(26.12.2025 103507 K C PANDA TS. Order Dtd. 2025-12-24 N NCH.S
COURT
) ABLAPL- R. K.
173/202526.12.2025 (et s el NO. |Order Dtd. 2025-12-24 BATL-2
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WP (C) -

GANESH

COURT

174/20251(26.12.2025 32977/2025 |CHANDRA JENA Tg. Order Dtd. 2025-12-23
COURT
. WP (C) - L WRIT
5175/2025(26.12.2025 21938/2025 P K PRADHAN Tg. Order Dtd. 2025-12-23 BRANCH-7
COURT
, WP (C) - o WRIT
176/20251(26.12.2025 21938/2025 S MOHARANA TS. Order Dtd. 2025-12-23 BRANCH-7
COURT
. WP (C) - L WRIT
5177/2025(26.12.2025 21938/2025 S MOHARANA Tg. Order Dtd. 2025-12-23 BRANCH-7
COURT
_ WP (C) - L WRIT
178/202526.12.2025 |10 0 50,5 K C PANDA Tg. Order Dtd. 2025-12-24 BRANCH-8
COURT
. WP (C) - o WRIT
179/202526.12.2025 |50 ,15 50,5 K C PANDA TS. Order Dtd. 2025-12-24 BRANCH-5
COURT
_ WP (C) - L WRIT
180/202526.12.2025 |, 00c o0, o K C PANDA Tg. Order Dtd. 2025-12-24 BRANCH-1
COURT
_ WP (C) - L WRIT
181/202526.12.2025 S 000 o0,c (B P TANGA Tg. Order Dtd. 2025-12-24 BRANCH-8
COURT
. ABLAPL- SIBA PRASAD
182/20251(26.12.2025 8216/2025 |SAHOO TS. Order Dtd. 2025-12-22
, ABLAPL- COURT
183/2025 |26.12.2025 B. N. SAHU NO. |Order Dtd. 2025-12-24 BAIL-2
14718/2025 17
: WP (C) - NIRANJAN COURT L WRIT
184/20251(26.12.2025 6671/2025 ROUT NO. 6 Order Dtd. 2025-12-23 BRANCH-1
. ABLAPL- COURT
185/202526.12.2025 (17,00 "0 0o [B. N. SAHU No. ¢ |Order Dtd. 2025-12-24
COURT
» WP (C) - o WRIT
186/20251(26.12.2025 37130/2025 P BEHERA g?. Order Dtd. 2026-03-23 BRANCH-8
COURT
. WP (C) - JYOTIRANJAN o
5187/2025(26.12.2025 36609/2025 |SAHOO g?. Order Dtd. 2025-12-24
COURT
. WP (C) - o WRIT
188/2025(26.12.2025 31997/2025 D SAHOO g?. Order Dtd. 2025-12-24 BRANCH-3
W (0) - CouRT RaNCH
5189/2025(26.12.2025 36716/2025 M R BARIK g?. Order Dtd. 2026-03-20 (DIVISIO
BENCH-1)
COURT
. WP (C) - o WRIT
5190/2025(26.12.2025 27899/2025 NC ROUT g?. Order Dtd. 2025-12-24 BRANCH-6
. WP (C) - COURT L WRIT
5191/20251(26.12.2025 36542/2025 P L MISHRA NO. Order Dtd. 2025-12-24 BRANCH=-2




21

1193/2025(26.12.2025 ggégi;2025 N MUKHI c. §§?RT Order Dtd. 2025-12-24 giiECH—4
194/2025 126.12.2025  [120C)7 IR Das c. §§?RT Order Dtd. 2025-12-24 e NCHA1
195/2025 |26.12.2025 02107 n.k.ROUT c. FOURT order ptd. 2025-04-04 e
197/2025 |26.12.2025 gg;gé;2025 N.K.ROUT c. §§?RT Order Dtd. 2025-12-22 o NCH-
1199/2025|26.12.2025 ?gégg;2025 EQSESH KUMAR | §§?RT Order Dtd. 2025-12-16

200/2025 26.12.2025 25822;2025 DK BEHERA  |C. §§?RT Order Dtd. 2025-12-24 e NCH- 7
201/2025 26.12.2025 §§53222025 armeol K e §§?RT Order Dtd. 2025-12-24 o NCHL
| roa. COURT

202/2025(26.12.2025  [2007 _ [N.K.ROUT c. NO. order Dtd. 2026-01-19

203/2025 26.12.2025 ?gég;;zozS M.R.SAHOO  |C. §§?RT Order Dtd. 2025-12-24 e NCH-4
204/202526.12.2025 2552;;2025 SK DASH c. §§?RT Order Dtd. 2026-03-23 gi;ECH_l
205/2025 |26.12.2025 g§£§;;2025 gigIKARI € Rle. §§?RT Order Dtd. 2025-12-24 EE;ECH_B
206/2025(26.12.2025 §S£§;;2025 M.K.MOHANTY |C. §§?RT Order Dtd. 2026-01-28 giiECH—6
207/2025 |26.12.2025 ?§£2}5018 PK MISHRA  C. §§?RT Order Dtd. 2025-12-24 g?iECH—l
208/2025(26.12.2025 §§§§£}2025 P K MISHRA |C. %g?RT Order Dtd. 2025-12-24 EE;ECH_3
209/2025 |26.12.2025 ?§£Z>;018 PK LENKA c. §§?RT Order Dtd. 2025-12-24 giigCH_l
210/2025[26.12.2025 ?§§2222025 géiﬁNJAN c. §§?RT Order Dtd. 2026-03-18 g?iECH—4
211/2025(26.12.2025  |CRP- A MOHANTY  |[C. (COURT [Order Dtd. 2026-01-16




54/2025 NO.
21
COURT
) WP (C) - SARAT KUMAR 1 WRIT
212/2025126.12.2025 36243/2025 |PRADHAN Cc.0. g?. Order Dtd. 2025-12-24 BRANCH—7
WP (C) - COURT
213/2025(26.12.2025 36961/2025 J SAHOO Cc.O. g?. Order Dtd. 2026-03-20
WP (C) - COURT
214/2025126.12.2025 36782/2025 R K BARIK Cc.O. g?. Order Dtd. 2025-12-24
COURT
. WP (C) - e WRIT
215/2025(26.12.2025 36828/2025 M.R.SAHOO Cc.0. Tg. Order Dtd. 2026-01-20 BRANCH-8
) WP (C) — MANOJ KUMAR WRIT
y957/2025126.12.2025 35309/2025 [RANA GENERAL Order Dtd. 2025-12-19 BRANCH-8
) BLAPL- MANORANJAN
y964/2025(26.12.2025 10005/2025 |DaS GENERAL Order Dtd. 2025-12-24
) CMP- SUSHIL KUMAR . .
965/2025126.12.2025 925/2025 MOHANTY GENERAL Affidavit
) CMP- SUSHIL KUMAR .
y967/2025(26.12.2025 925/2025 MOHANTY GENERAL Final Order
WP (C) - PRANAB
968/2025126.12.2025 4466/2025 RANJAN GENERAL Entire Brief
CHHATOI
X BLAPL- SANDEEP RAJ
y970/2025(26.12.2025 12514/2025 |PANDA GENERAL Order Dtd. 2025-12-23
WP (C) - PRAMOD
972/2025126.12.2025 4466/2025 RANJAN GENERAL Entire Brief
BEHERA
) CRLMC- PRASANTA
y973/2025126.12.2025 4947/2025 |KUMAR PATRI GENERAL Order Dtd. 2025-12-22
X TRP (C) — SHAKTI
974/2025126.12.2025 230/2024 PRASAD PANDA GENERAL Entire Document
) TRP (C) - SHAKTI
975/2025(26.12.2025 392/2024 PRASAD PANDA_GENERAL Entire Document
WE (C) - BIKAS
976/2025(26.12.2025 18887/2025 CHANDRA GENERAL Plaint
MOHANTY
X TRP (C) — SHAKTI
y978/2025126.12.2025 410/2024 PRASAD PANDA GENERAL Entire Document
982/2025 |26.12.2025 | R (C)—  |SHAKTI GENERAL Entire Document

364/2024

PRASAD PANDA




TRP (C) -

SHAKTI

y987/2025126.12.2025 209/2024 PRASAD PANDAGENERAL Entire Document
) ABLAPL- MANORANJAN
)995/2025(26.12.2025 14690/2025 DAS GENERAL Order Dtd. 2025-12-24
. WP (C) - MANOJ KUMAR o
y996/2025(26.12.2025 35291/2025 [RANA GENERAL Order Dtd. 2025-12-19
) CMP- MANAS RANJAN
5000/2025(26.12.2025 1792/2025 BAUG GENERAL Order Dtd. 2025-12-24
. WP (C) - MANOJ KUMAR o
003/2025126.12.2025 35289/2025 [RANA GENERAL Order Dtd. 2025-12-19
. WP (C) - MANOJ KUMAR o
5008/2025(26.12.2025 35312/2025 RANA GENERAL Order Dtd. 2025-12-19
3 WP (C) — MANOJ KUMAR 1 WRIT
014/2025126.12.2025 35317/2025 [RANA GENERAL Order Dtd. 2025-12-19 BRANCH-7
3 WP (C) — MANOJ KUMAR 1 WRIT
019/2025126.12.2025 35309/2025 RANA GENERAL Order Dtd. 2025-12-19 BRANCH-8
) WA- PRAMOD WRIT
035/2025126.12.2025 RANJAN GENERAL Order Dtd. 2025-12-24
1792/2025 APPEAL
BEHERA
) RSA- MANAS RANJAN SECOND
5044/2025(26.12.2025 453/2025 BAUG GENERAL Order Dtd. 2025-12-23 APPEAL
3 WP (C) — BIJAYA KUMAR 1 WRIT
5139/2025(26.12.2025 36073/2025 NAYAK (3) GENERAL Order Dtd. 2025-12-24 BRANCH-8
) CRLMC- RAJENDRA CRIMINAL
5141/2025(26.12.2025 5541/2025 |INARAYAN ROUT GENERAL Order Dtd. 2025-12-24 MISC
) WP (C) - ARUPANANDA 1 WRIT
5143/2025(26.12.2025 33607/2025 |GOSHAMY GENERAL Order Dtd. 2025-12-24 BRANCH-5
) WP (C) — JAYAPRAKASH , WRIT
144/2025126.12.2025 5544/2025 |'PRADHAN GENERAL Entire Order BRANCH-3
WP (C) - PRAMOD
5145/2025(26.12.2025 2831/2016 RANJAN GENERAL Entire Brief
BEHERA
WE (C) - PRAMOD
5146/2025126.12.2025 2831/2016 RANJAN GENERAL Entire Brief
BEHERA
) FA- PRASANTA .
y155/2025(26.12.2025 151/1981 KUMAR PATRI GENERAL Entire Document
) RSA- MURARILAL SECOND
5192/2025126.12.2025 292/2004 AGRAWAL GENERAL Order Dtd. 2022-10-20 APPEAL
) RSA- SANJAY \ SECOND
5198/2025(26.12.2025 292/2004 AGRAWAL GENERAL Final Order APPEAL




WP (C) -

Order Dtd.

2023-03-09Judgement

WRIT

969/202526.12.2025 ;100" M R BARIK  GENERAL Dtd. 2023-03- | R ANCH-T
09, Petition, Annexure,Misc.case,
| 0JC- .
1071/2025 |26.12.2025 A K SAMAL  |GENERAL Order Dtd. 1998-05-08Petition,
6881/1996
, WP (C) - o WRIT
124/202526.12.2025 30 00" ISK PARIDA  |GENERAL Order Dtd. 9999-12-31 R ANCH-7
. WP (C) - L WRIT
125/202526.12.2025 3o 0" o |SS PRADHAN  |GENERAL Order Dtd. 2025-12-24 R ANCH-2
. WP (C) - o WRIT
127/202526.12.2025 1o 07 IS SAHOO GENERAL Order Dtd. 2026-01-15 R ANCH-8
. WP (C) - o WRIT
129/2025126.12.2025 7539/2024 PK MISHRA GENERAL Order Dtd. 2025-12-15 BRANCH-1
130/202526.12.2025 |"E(C)- S BISWAL GENERAL Order Dtd. 2026-02-10
’ s 34943/2025 ’
WRIT
. WP (C) - o BRANCH
5131/2025126.12.2025 37009/2025 SS PRADHAN GENERAL Order Dtd. 2025-12-24 (DIVISIO
BENCH-2)
) WP (C) — WRIT
132/202526.12.2025  |)-oc0” o IS PANDA GENERAL Order Dtd. 2024-12-17 R ANCH-G
133/2025 26.12.2025 |WE{C)~ JR BEHERA  |GENERAL Order Dtd. 2016-12-22
Tee 22375/2016 '
, WP (C) - L WRIT
134/202526.12.2025  |)- 207 IS PANDA GENERAL Order Dtd. 2024-12-17 R ANCH-G
. WP (C) - o WRIT
5135/2025126.12.2025 37015/2025 SS PRADHAN GENERAL Order Dtd. 2025-12-24 BRANCH-1
136/2025 26.12.2025 "L ()~ JR BEHERA  |GENERAL Order Dtd. 2018-03-16
7204/2015
, WP (C) - o WRIT
137/2025126.12.2025 10378/2025 JK MOHANTY GENERAL Order Dtd. 2025-12-23 BRANCH-4
. WP (C) - o WRIT
138/2025(26.12.2025 |3 o°07 |SS PRADHAN  |GENERAL Order Dtd. 2025-12-24 R ANCH-8
140/2025 26.12.2025 |VElC) - PK RATH GENERAL Order Dtd. 2025-12-18
’ s 35758/2025 ’
, WP (C) - o WRIT
147/202526.12.2025 100007 IS BISWAL GENERAL Order Dtd. 2025-12-10 R ANCH-1
. WP (C) -
148/2025 (26.12.2025 D RAY GENERAL Order Dtd. 2026-01-05

34502/2025




WRIT

R WP (C) - BRANCH

152/202526.12.2025  |,oio) 7 | Das GENERAL Order Dtd. 2023-04-25 DTVISIO
BENCH-3)

) WP (C) - WRIT

153/202526.12.2025 3o 47 o L AK SAHOO GENERAL Order Dtd. 9999-12-31 N ANCHLS

154/202526.12.2025 |WE(C)- S CHOUDHURY |GENERAL Order Dtd. 2025-05-09

’ S 24656/2024 :

156/2025 (26.12.2025  [PBLAPL™ 5 savar GENERAL Order Dtd. 2025-11-21 BAIL-1

’ S 10700/2025 :

157/2025 |26.12.2025 |[CLAPLT JP KAR GENERAL Order Dtd. 2026-01-06

’ S 10070/2025 :

158/2025(26.12.2025 |CRLMP- S CHOUDHURY |GENERAL Order Dtd. 2025-12-23

’ T 1574/2025 :

1150/2025(26.12.2025 |CRDA” MK NAYAK GENERAL Order Dtd. 9999-12-31

) . . 464/2025 raer .

160/2025 26.12.2025 |WEC(OAC) = oy MISHRA  |GENERAL Order Dtd. 2022-06-28 OA Branc

1866/2015

161/2025 (26.12.2025  [ABLAPL™ o oML GENERAL Order Dtd. 2025-12-22 BAIL-1

’ Ll 14486/2025 roer :

162/2025 26.12.2025 | CRLAT S MOHANTY  |GENERAL Order Dtd. 9999-12-31

’ Ll 464/2025 € :

X ABLAPL-

163/20251(26.12.2025 13930/2025 MK PANI GENERAL Order Dtd. 2026-02-04 BAIL-2

) ABLAPL-

164/2025126.12.2025 14596/2025 JP KAR GENERAL Order Dtd. 2026-02-11

) ABLAPL-

165/202526.12.2025 (o240 |B DAs GENERAL Order Dtd. 2025-07-31

) WA- WRIT

166/202526.12.2025 |10 |s BARIK GENERAL Order Dtd. 2026-01-19 eEAL

NIC



